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‘Revitw  CGoMMITTEE OF STATE TRADING
CORPORATION

1038. SHRI A. D. MANI : Will the
Minister of FOREIGN TRADL  be
pleased to state

{a) whether the Review Committe of
the State Trading Corporation has
recommended a structural reorganisation
of the Corporation paving the way for the
establishment ofan International Trading
Corporation as the holding Company with
a number of subsidiarics; and

(b) whatis the reaction of Government
to this suggestion ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHARY RAM SEWAK) : (a)
Yes, Sir.

{b) The recommendation of the Review
Committee is under consideration.

RETIRED FOREIGN SerRVICE PERSONNEL'S
ACCEPTANCE OF JoBs QuTtsiDE INDIA

1039. SHRI A. D. MANI : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether any retrictions have been
placed on  retired Forcign Service
Personnel in the matter of acceptance of
jobs in countries outside India; and

{(b) if so, what are those restrictions?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :(a)
and (b) Apart from the general restric-
tions contained in Article 531(b) of the
Civil Service Regulations, which are also
applicable to Indian Foreign Service
Personnel, that a person  wishing to
accept commercial employment before the
expiry of two years from the date of retire-
ment should obtain the prior permission
of the Government, Rule'1o of the I.F.S.
(Conduct and Discipline) Rules, 1961
places a further restriction on Indian
Foreign Service personnel to the cffect
that no membrr of the Service shall accept
cmployment under a foreign Government
or international  organisation for at least
three years{rom the date of his retirement,

except with the prior permission of the .

| teg qaR & o @ R ek

Government.
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OPENING oF OVERsEas, TrRapNG  OFFICES

BY S.'T. C. -

1o40. SHRI A, D. MANI : Will the

Minister of FOREIGN TRADE be
pleased to state :

(a) the places at which the State Trad-
ing Corporation  has opened ovescas
trading offices;

(b) what has been the result of sales
through these offices from 1965 to 1968;
and

(c) whether it is proposed to open some
more offices of the S. 'T'. C. at other centres
and it'so, the details thereof ?

THE DEPUTY MINISTER, IN THE
MINISTRY OF FOREIGN TRADE
(CHOWDHARY RAM SEWAK) : (a)
The State Trading Corporation at present
has eleven offices outside India. These
are located at Bangkok, Beirut, Budapest,

Colombo, Lagos, Montreal, Moscow,
Nairobi, Praguc, Rotterdam and
Teheran.

(b) These branch offices have helped the
S. T. C. in diversifying and promoting
its exports; they have also been rendering
assistance to private traders in promoting
exports by supplying them market informa-
tion of foreign countries. Sales effected
through the foreign offices arc booked in
the account of the respective commodities
and office-wise figurcs are not maintained.

(c) There are proposals {or ops 2ng some
new offices. They are now in a pre! minary
stage of consideration.
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+{PERSONS ©OF ]WDIAN ORIGIN LIVING IN
FOREI';N COUNTRIES

1041. SARI AR GURCHARAN
SINGH TOHR \ : Will the Minister of
EXTERNAL /¢ FFAIRS be pleased to
state :

(a) whether it is a fact that a large
number of persors of Indian origin living
in foreign count iecs are not citizens of any
country and . re. therefore, stateless
persons;

(b) if so, wh:tis the number of such
persons in each ¢ mntry;

~

(c) the manner in which the interests
of these persons arc being looked after;
and

(d) what step are being taken by the
Government of India to help these persons
to acquire cit zenship of the countries
in which they ar living ?}
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+{THE DEPU'''Y MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS  (SHI.I  SURENDRAPAL
SINGH) : (a) ad (b) A statement con

taining informat on regarding the number
of persons of Indian origin in various
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countries who are Stateless or whose
national statusis un-determinedis placed
on the Table of the House. [See Appendix
LXX, Annexure No. 62]

(c) and (d) The Government of India
are aware of the problems of stateless
persons of Indian origin and render assis-
tance whenever necessary keeping in view
the implications and obligations arising
from our relations with the country con-
cerned, international practice as well as
usage and law goverming the status of
stateless persons. ]
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t[Kosycin’s TaLks wiITH CHIEF MINISTER
aNp Deputry CuiEF MINISTER OF WEST
BencgaL

1042. SHRI RAJNARAIN : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whetheritis a fact that the Russian
Prime Minister, Shri Kosygin stopped for
about one hour and a hal{ atthe Dum Dum
airport, on his return journey from Hanoi
and had talks with the Chief Minister
and the Deputy Chief Minister of West
Bengal; and

. {b) if so, what was the nature of their
talks ?]
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+[ ] English translation.

3-52 R.S./69



